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BEFORE THE CENTRAL ADMINISTRAT WE TRIBUNAL,

BOMBAY BENCH, CAMP AT NAGPUR.

Original Application No.1141/92,

Shri D.D.Zade. se+s Applicant,
V/s.
Union of Indis & Anr, - .« s+ Respondents.

Coram: Bon'ble Shri Justice M.S.Deshpande, Vice-Chairman,
Hon'ble Shri M.Y.Priolkar, Member(A).

Appearances i~

Applicant by Shri S.Y.Kale,
Respondents by Shri Ramesh Darda.

Oral Judgment:-

jPer Shri M.S.Deshpande, Vice-Chairmanl Dt. 26,7.1993.
Heard counsel for the parties. The post of

HeS. Grade I was to‘be £illed by selection, the applicant

was considered for it and was found not fit,

2. In these circumstances, we see no merit in the

application. It is dismissed. There will be no order

as to costs.
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